
BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH

AT NEW DELHI

O A. No 25L/2O19

Petitioner Rajkumar Kol , Sarpanch ,

Gram Panchayat Bhanpur No 2, Katni

Respondent State Of M.P. & Ors

L' That, the instant Petition is pending before the Hon'ble NationalGreen Tribunal principal bench
at New Delhi filed by the applicant regarding the crusher unit activity carried out in village
Bhanpura,Tehsil Mudwara, Dist Katni .

That ,in compliance with the order of the Hon'ble Tribunal vide order dated 16.04.2019 a joint
committee was constituted ,as directed :

"Let the Madhya Pradesh state Pollution control Board (MppcB) look into the matter, take
appropriate action in accordance with law and furnish a factual and action taken report within
two months by e-mail at ngt.filing@gmail.com.,,

That ,the inspection of the stone crusher M/s G.N. Minerals was carried out by the officers of
Madhya Pradesh pollution control board on o4.1o.2oLg.The copy of inspection report has been
enclosed herewith as annexure R-01.

That, during the inspection it was found that the unit is operational. The unit has all necessary
permissions from the Gram panchayat, Dlc registration and Valid Air/water consent /renewal
from MPPCB.
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5. That, the status of compliance of conditions related to pollution control found at the site are as
follow and photographs of the same are annexed as R-02 :

- Plant is covered with steel sheets except few parts; the wall of iron sheets is constructed
towards road side.

- Plantation was seen in the south direction of the site in question.

- Ambient air quality monitoring was done and found in exceeding limit in one direction.

- 32 water nozzles are installed for water spraying to control fugitive emissions.

6. That, after the inspection, the officers has suggested following recommendations and a letter

for the same is issued to the owner of the unit on 05.10.2019: cog"{ { tfu -gawrc is
- To cover the remaining area of the unit with iron sheets 'q..ot"te-J' ae' o3

- To repair the damaged part of the units with new sheets

7 ' The Hon'ble Tribunal may kindly be pleased to take the aforesaid reply and inspection report on
record.

Date: rr lr"l rr

Place: Bhopal
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U<4; t^-l .tk..€/, - Ko+ni

Madhya pradesh

pollution control board



Points of Complaint ly as per inspection of unit
The School is very close to the p\arfi &
due to noise pollution & fugitive emission
students get disturbs for their study. Shri
Bhagvat soni Head Master also submitted
a complaint in this

The school is located at a distance of 500
ft.(app.) The noise pollution find out in
prescribed limit (Photographs are attached).

is likely to be unfertile & barren land.

The nearby residents of this unit are about
65%;o tribals out of total population. The
white dust is getting deposited over their
agriculture land and due to this their land

The unit authority has their own land about
32 acres around the plant (The photographs
ofnearby land are enc]osed).

It is very discomfort for breathing:he
residents of Bhanpura - 2 and due to this
people are suffering from asthma
breathing problem and other lever dieses.
People feel disturbance is sleeping due to
noise pollution.

The Village Bhanpura is near about 800
mtr. From the plant in East direction. The
results are exceeded in Ambient Air quality
monitoring conducted on
dt.04.010.20l9.exceeded the limit in one
direction & within prescribed limit in other
direction while the noise pollution find out
within prescribed limits.

The plantations nearby ,nit tuu. b.er,

Govt. fund of Rs. 5 Lacs.

destroyed completely due to movement of
plant vehicles. Even though this plantation
has been developed by panchayat with

of the plant .None of the trees has been seen
in destroyed condition (photographs are
attached).

The plantation is there in the south direction

The whit dust fugitiveffi
be observed within one km.Accidents are
usually seen & the administration only be
responsible for any worst condition in
future.

The plant is being covered wittrGeel sheets
except few parts. The wall of iron sheet of
height l0 to 12 feet is constructed toward
road side. (Photographs are attached).

Due to movement or rre@
P.M.G. S.Y. Road demolished completelv.

Not concem to this office.

The- obtained permission-f th-pLnt VVs
G.N. Minerals is only for storage and
process without causing any pollution. But
authority installed & operating g crushers
instead of one crusher & -2 

grinding
machine of radium stone and throush this
way violating the Rules.

There are 2 units namely IWs GN. Minerals
and IWs K.M.H.S.C. Minerals located & in
operation at Village - mudwara Distt _
Katni (M.P.) The unit have N.O.C. of Gram
Panchayat, DIC registration, Registry of
land. Land diversion & the permission from
other Govt. Deptts. The unit has valid Air
consent of the Board.
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'l'hc, unit has neither constructed breaking The plant rnachinery covered with
steel sheets. f'he iron sheet wall/shed
of 10 to 12 l'eet has been constructed
towards road side. There are 32 water
nozzles are installed for water

ins to control tlve emlsslons.
'l'lrcr crusher owner use to say that I
rlanaged all officials monetary The

teachers & Villagers can not harm me in
euly way &. they are free to complaint
anvwhere.

Conch,rsion:- The unit was found in operation at the inspection time and the unit has all

necessary permissions of Gram Panchayat, DIC registration, Diversion cjf land and valid

Air consent / Renewatl of MPPCB . To control dust pollution the unit is covered with

steel sheets and a boundary wall of iron sheet (10 to 12 feet ht.) is constructecl around

the plant. 32 water spray nozzles are installed to spray water to control lugitive emission.
'fhe r-rnit is grinding lirne stone & dolomite . The dust is observed in same uncovercd

part of machineries shed. The Ambient Air Quality monitoring report of dt. 0411012019

tire lirnit exceeds to permissible limit in East direction while in other direction these are

ivithin limit. ITOMPPCB I(atni has issued a lettervide no. 558 dt. 0511012019 regarcling

repairing of uncovered & damaged parl of sheets and other cornpliances. fhe unit

Authority subrnitted a reply to comply above as early possible. ( enclosure - )

wall nor installcd the equipments to

control white dust pollution.

u\/'
t/t "D"\#/

Dr. S.P. Rudholiya
Chief Chemist

M.P.Pollution Control Board I(atni

/l \lry
I{.I( Tiwari

Itegional Officer
M.P.Pollution Control Board l(atni
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lndustry Name and Address -

lnspection Date

lnspected By

Year of Production -

Dr. S.P. BudholiYa
Chief Chemist

M.P.Pollution Control Board Katni

Name of Industry Representative at the time of Inspection - Shri Arif Ahmad (Prop.)

Objective of Inspection - In compliance of case no.25112019 passed order dt'

18.09.2019. By Honorable NGT principal Bench

New Delhi.

01.12.201011't unit; & 01.1 1.2016(2'd Unit).

product & Procluction capacity - Grinding & pulverization of Lime stone & dolomite

25000 MTPA, Minerals grinding - 36000 MTPA '

- 30.11.2019 and 05.05.2021.

*n"**&-o I

Inspection RePort

M/s G.N. Minerals, Vilage- Bhanpura, Tehsil- Mudwara,

Dist.-Katni

04.10.2019.

- 1. H. K. Tiwari Regional Officer
2.Dr. S.P. Budholiya Chief Chemist.

Validity of consent

Information of plant location - Plant is located at North direction of Bhanpura village fiom

katni to niwar on Bicl-rhua Road .There is no residential

colonyonNodh,West&Sor.rtlrdirectionoftlreplant.
TheonlyGovt.PrimaryschoolBhanpur.ano.2islocated
towards east direction (App' 500 feet ) frorn the plant'

and one electric sr,rbstation is situated in front of Govt.

school. 6 to I no. of honses are there near to Govt. scl'rool.

The village Bhanpura is about 800 mtr' away in east

direction of the plant. The unit authority has their orvn land

about32acresin3directions.Barrenlandisthereirr
vicinity of plant . There is no agriculture work has seen

around the Plant.

Arrangement for Air pollution control - The plant is covered with steel sheet except few

uncovered part of the machineries.

Plant has constructecl 10 to 12 feet wall rnade up of
iron sheet and plant has installed32 nozzle water

sprinkler system to control lugitive emission'

t\'J&W'
H.I( Tiwari

Regional Officer
M.P.Pollution Cotttrol Board l(atni
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M.P. POLLUTION CONTROL BOARD

HIG-04, Housing Board Colony, Jhinjari Katni (M.p.)

Monitored Bv : Lab Staff Katni

M/s G.N .Minerats , Village -Bhanpura, tetrirtt- MuOwaraFtstl
Katni (Near Electric Sub- Statlon East Side)

lWs G.N .Minerals o Village -Bhanpura, fehisil- tvtudwara, Di;;
Katni (Near Office Building West Side)

v

Prescibed Emission Standard (24 Hrs. Basis)

?arametor as per MPPCB Standard
tflndlcate that the values exceed permisstble limit

VrZ

STACK EMISSION MONITORING REPORT

AMBIENT AIR QUALITY MONITORING tAAqD RESUTTS

t. NameofLocation : lWsC.N,Min

Date of Monitoring

Loaction
(Name of Stack)

Monitoring Result
/ ,.' ?.(mg/ Nm-)

Presoribed Standard

(mg/Nm3)

E{ltu Chief Chemist

M.P. Pollution Control Board" Katni



tElslL

REGIONAL OFFICE

M.P. POLTUTION CONTROT BOARD
HIG- 04, Housing Board Colony, fhinjariKatni (M'P'J

NOISE MONITORING REPORT
ehsil- Mudwara' Dist'- Katni 483501

Date Of Monitori : 05-10-19

Result (db)Standard Unit (dbJMonitoring Place

ffi hanpura, Tehsil- Mudwara,

Dist.- Katni (Near Electric Sub- Station East Side)

M/s G.N .Minerals, Village *Bhanpura, Tehsil- Mudwara, Dist'-

Katni (Near Office Building West Side)

IWs G.N .Minerals, Village -Bhanpura, Tehsil- Mudwara, Dist'-

Katni (Near Govt. Primery School Bhanpura)

02

03

Firameter as per MPPCB Standard ,/,/fu@-
Regional0fficer

M.P. Pollution Control Board Katni

v
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